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metal imported through MMTC frem
. 'Malaysia, Indonesia, Thailand and Brazil.
B' (b) The value of imports during calen-
- der year 1956 was Rs 20 14 crores.,

Implemeniation of sinm improvement
projects i » Orissa

3654. SHR1 CHINTAMANI JENA :
Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) whether the project report of Puri
Mupicipality for implementation of slum
improvement project was submitted by
the State Government of Orissa for
approval and saoction by Centre, if so,
when and the details thereof,;

(b) whether. the project has beed
sanctioned and, if pot, the reasons there.
for;

(¢) the action taken to expedite it and
the anticipated time by which the approval
and saoction order would be conveyed to
the Siate Government; and

(d) whether slum improvemest pro-
jects for Cuttack and Bhubaneswar citios
in Orissa are still to be approved by the
Centre; if 30, when thess projects will be
approved ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH) : (a) to
(¢} Yes, Sir. Habitat Improvemeat
Project, Puri at an estimated cost of Rs.
102.392 million was submitied by (he
Govt. of Orissa in Nov., 1986 secking

Overscas Development Admn. (U. K.)
assistance to the tupe of Rs. 60.378
million -for the project, The project

envisages integrated development of 29
slum pockets in Puri with development of
physical infrastructure, low cost sanita-
tion, area development, socin-economic &
cultural inputs and slum housing etc. The
Habitat Project, Puri bas alrecady been
recommended by the Govt. of India (o
the British authorities for obtaining
approval of G.D.A. to finance it,

(d)-Slum Improvement Projects for
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Cuttack and Bhubaseswar have .notr besn
submitted by the State Govornment; ;.

Appeliate forum for Indusiriat dlaputes-

3655. SHRI LAKSHMAN MALLICK:

SHRIMATI BASAVYARAJES-
WARI :

Will the Miaister of LABOUR be
pleased to state

(a) whether it {s a fact that the Law
Commission bas considered lnstitution of
an appeliate forum with aa All Indis
jurisdiction to briog about uniformity in
the norms of industrialisation and to
formulate principles for the guidance of
labour courts snd industrial tribupals;

(b) if s0, the details of the recom.
mendations; and

(c) the time by which Governmeat are
expected to implement the scheme ?

THE MINISTER OF STATE OF
THE MINISTRY OF LABOUR (SHRI
P. A. SANGMA) : (a) and (b): The Law
Commiss on has a teolative pilan to
recommaend the setting up of an Industrial
Rclations Commussion with: appeliaie
Jurisdiction over the awards of the Laboun
Courts/ lodustrial Tribuoals. A workicg
Paper on tbe subject bas been prepared
by them and circulated to all the interested
bodics/persons for their comments.

(c) Does not arise at present.

[Transiation)

Allocation of funds te Bibar snder RLEGP

3656. SHRI VIUAY KUMAR
YADAV : Will the Minisictr of AGRI-
CULTURE be picased t0 stals

(a) whether it is s fact that Coverne
ment have reallocated only the unutilised
amount onder the Rural Landless Employ-
ment Guaraotee Programme for the year
1986-37; and
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(b).if 30, Government's schemet to
make good the loss suffcred by Bihar as a
result thereof 7

THB MINISTER OFR STATE IN/\THE ¢
DEPARTMENT GF RURAL DEVELOP»
MENT IN THE MINISTRY OF
AGRICULTURE (SHRI RAMANAND
YADAYV): (a) No, Sis.

(b) Question does not arisa.
(English)
Assistasce to Coesperative Institstions

3657. SHRI RADHAKANTA DIGAL:
Will the Minister of AGRICULTURE be
plcased to state :

(a) the finaacial provision. made in,
the Seventh Five Year Plap to develop
coaperative 1nstitutions in the country;

(b) whether guidelioes have been sot
to State Govcroments to develop and
sirengthea the co-operative instidutions
functioping under them; and

(c) if s0. the detalls thereof ?

THE MINISTIR OF STATE IN THE
DEPARTMENT OF FERTILIZERS IN
THE MINISIRY OF AGRICULTURSE.
(SHRI R. PRABHU) : (a) The State and
Ceatral Sector Plaps covisage an outlay of
Rs. 1470 crote oa ‘Cooperation’ in the
Scveath Five Ycasr Plaa.

(b) aod (c) The strategy for coopera-
tive development in the Sevesth Five
Year Plan envisages the_ following . main
tasks,

(1) Comprehensive development of
primary agricultural credit socie-
thes to function as multipurpose
viable unus;

(I Realignment of the policies and
procedures of cooperatives to
expand the flow of credit and
ensure supply of imputs and
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services particularly to the weaker .
sections |

(liil) Taking up of special coopezative-
programmes for implementation
in; the underdeveloped Siales
especially in the North-Eastern
Region;

(iv) Sirengthening the  consumer
caoperative movement in, urban
as well as rural areas so that it
can play a pivotal ro'e in the
pubiic distribution system; and

(v). Promoting professional manage-
ment and atrengthening of effec-
tive training facilities for impro-
ving the opcrational efliciency.

Dsvelopmeat of women and -children in
rural arcas i Andbhra Pradesh

3658, SHRIMATI N. P. JHANSI
LAKSHMI : Will the Minister of AGRI-
CULTURE be pleased to state :

(a) whether the districta suggested by
Government of Andhra Pradesh for the
development of women and children in
rural areas have been approved under tbe
schemc of ‘Development of Women and
Childern in Rural Areas’ ; and

(b) if not, the reason therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRI-
CULTURE (SHRI RAMANAND
YADAY): (a)and (b) The programme
‘Development of Women & Children in
Rural Arcas (DWCRA)® is being imple-
mented in some districts all over the
country selected according to laid-down
cnteria. The programme was implemented
in three districts viz Cuddapah, Srikaku-
lam and Adilabad in Andhra Pradesh
since its inception. In 1986-87 the progra.
mme was (o be taken up in two additional
districts of Andhra Pradesh. However,
the State Government proposed three
districts. Since only two districts could be
taken up, after consultation with the |





